
NATIONAL COMPANY LAW TI{IBUNAL
MUMBAI BENCH

CORAi\I

C.S.P. N-o. 939/2017

SHRI B.S.V. PRAKASH KUMAR
MEMBER O)

SHRI V. NALLASENAPATTry
MEMBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 07.02.20I8

NA]T,IE OF THE I'ART]ES: Asawari Investment & Finance IrYt. Ltd

SECNON OF THE COMPANIES ACT: 230-232 oftheCom panies Act, 2013

ORDFR

At request of the Petitione,r's Counsel, list this matter on 08.02.2018.

sdr-

V. NALLASENAPATHY
Member (Technical)

sd,i . ..

fd.x.
B,S.V. PRAKASH KUMAR
Member (Judicial)


